NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Dr. Ashok Kumar Mishra,

DAILY CAUSE LIST DATED 16.03.2021 (TUESDAY)

Member (Technical)

For Admission (Fresh Cases)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Dr. Krishan Mohan Mendiratta Sumit Virmani PBA Srinivasan
(Ins) No. 145 of Vs. Sumesh Dhawan
2021 State Bank of India & Anr. Ashok Kr. Juneja-R2
2. Comp. App. (AT) | Gaurav Katiyar Rishabh Jain
(Ins) No. 193-194 | Vs.
of 2021 Sandeep Goyal & Ors.
3. Comp. App. (AT) | Deepak Bhandari Mohit Seth
(Ins) No. 197 of Vs.
2021 Vivek Kumar Arora & Ors.
4, Comp. App. (AT) | Niraj Jha Harish Katyal
(Ins) No. 198-199 | Vs.
of 2021 Enkay (India) Rubber Co. Pvt. Ltd. &
Ors.

For Admission (After Notice)

2021

Pankaj Dhanuka
Insolvency Resolution Professional for
Lanco Kondapalli Power Ltd.

5. Comp. App. (AT) | Mohammad Javed Sultan Kumud Shekhar Ajay Gaggar-R1
(Ins) No. 966 of Vs. AN Tiwari-R2
2020 Emerald Minerals Exim Pvt. Ltd. and Pratim Bayal-RP
Ors.
6. Comp. App. (AT) | Bank of Baroda Praveena Gautam Misha
(Ins) No. 74 of Vs. Priya Singh-RP




12:00 Noon

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Hearing
7. Comp. App (AT) | Anand Murti Mani Bhushan Sinha | Saurabh Yadav-R2
(Ins) No. 1507 of | Vs. Ritesh Agrawal

2019

Part Heard

Soni Infratech Pvt. Ltd. & Anr.

02:00 PM

Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson, Hon’ble Mr. Justice Anant Bijay Singh,
Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Hearing
8. Comp. App. (AT) | Union of India Amit Mahajan Saurav Panda-R1
(Ins) No. 733 of Vs. Saloni Kulkarni-R2
2020 Shri Vijaykumar V. lyer
Part Heard
With
9. Comp. App (AT) | Vijay Kumar lyer Misha Shyel Trehan-R1
(Ins) No. 1410 of | Vs.
2019 GTL Infrastructure Ltd.
Part Heard
With
10. | Comp. App (AT) | Vijay Kumar lyer Charu Bansal K. Datta
(Ins) No. 1503 of | Vs. Shyel Trehan-R1
2019 GTL Infrastructure Ltd.
Part Heard )
With
11. | Comp. App (AT) | GTL Infrastructure Diya Kapur Shyel Trehan-R1
(Ins) No. 08 of Ltd. Sumesh Dhawan-RP
2020 Vs.
Vijay Kumar lyer
Part Heard
With
12. | Comp. App. (AT) | State Bank of India Raunak Dhillon Shyel Trehan-R1
(Ins) No. 26-27 of | Vs. Sumesh Dhawan-RP
2020 GTL Infrastructure Ltd & Anr.
Part Heard )
With
13. | Comp. App. (AT) | Indus Tower Ltd. Manish Jha Shardul S. Shroff
(Ins) No. 685 - Vs. Saurav Panda-R1
686 of 2020 Vijaykumar lyer — Harshita Choubey-
Resolution Professional of Aircel Ltd. R2
Part Heard And Dishnet Wireless Ltd. & Anr.
With
14. | Comp. App. (AT) | GTL Infrastructure Ltd. Diya kapur Anoop Rawat-R1
(Ins) No. 734 of Vs. Dhruv Dhawan-R2
2020 Vijay Kumar lyer & Anr.
Part Heard )
With




15. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Salonee Kulkarni-
(Ins) No. 758 of Vs. R1
2020 Aircel Ltd. & Anr. Harshita Choubey-
Part Heard _ R2

With

16. | Comp. App. (AT) | Tatwa Technologies Ltd. Manisha Kanojia Vaijayant Paliwal
(Ins) No. 762 of Vs. Sumesh Dhawan-R1
2020 Vijay Kumar lyer & Anr. & R2
Part Heard With

17. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Vaijayant Paliwa-R1
(Ins) No. 822 of Vs. Dhruv Dewan-R2
2020 Dishnet Wireless Ltd & Anr.
Part Heard

Note: The Court will rise at 03:00 PM

Copy to: -
By the order of Hon’ble Acting Chairperson

1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

